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thing about what has just now trans
pired about the provision ol time tor 
the general budget.  You know' that 
the Business Advisory Committee has 
allotted 15 hours lor thediscusslon on 
the general  budget, and it has also 
agreed that it should be concluded on 
the 14th.  In onler not to inconveni
ence Members and staff, so that they 
need not Sit very late on the 14th, it 
hag been suggested that today, tomor
row and the day after we sit till 7. 1 
have  consulted the  leaders of the 
opposition and they are agreeable. So, 
I submit this for your consideration. 
So many Members of our Party want 
to speak and we want to give as much 
opportunity as  possible.  I  requert 
that this may be considered.

MR. SPEAKER: I am very  happy 
that you have added three more days. 
You have also written and sent it to 
me.

SHRI K. RAGHU RAMAIAH: I have 
submitted it now for the consideration 
of the House.

MR-  SPEAKER: This is okay.  I 
now call  upon  Mr. L. N. Mishra to 
continue his reply.

12.45 hrs.

RAILWAY  BUDGET,  1973-74— 
GENERAL DISCUSSION—contd.

THE MINISTER  OF  RAILWAYS 
tSHRI L. N. MISHRA): At the outset 
I should jlike to express my deep 
sense of gratitude to the hon. Mem
bers of the House who have partici
pated in the debate on the Railway 
Budget. A large number of Members 
have made many good points and it 
may not be possible for me to give 
a reply at this stage to all the points 
mentioned by  the  hon.  Members. 
However I shall try to send replies 

to the points that I may not be able 
to touch here, in due course.  I shall 
take some of the important points 
today.

I shall start with the question of 
fares and freights.

Some Hon’ble Members have said 
that since I presented the Railway 
Budget within a fort-night  of  my 
taking over the Ministry of Railways, 
I was not responsible for this budget. 
This is  farthest from the truth.  I 
affirm that the budget is my own and 
I take full responsibility for all the 
proposals made; whatever  proposal 
has been made has been done by me 
after fullest consideration and I own 
all of them.

As I pointed out earlier in my Bud
get speech, the staff costs, which form 
60 per cent of our working expenses, 

have been steeply rising  over  the 
years.  During the last  three  years, 
the staff costs have gone up due to 
sanction of three interim reliefs as 
a result of the recommendations of 
the Pay  Commission,  increases  in 
daily running allowances and imple
mentations of the various Tribunal 
awards including  that of  Miabhoy 
Tribunal.  The staff costs which were 
Rs. 495.5 crores in 1971-72 will be 
Rs. 532.6 crores this year and Rs. 
567.46 crores next year.  In short, the 
staff costs are going up by 7 to 8 
per cent a year,  even  though  the 
increase in the number of staff emp
loyed is going up only by 1 per cent. 
I may again emphasise  that  these 
figures do not take into account the 
likely effect of the final recommen
dations of the Pay Commission which 
we are yet to receive.  The prices of 
coal, diesel oil, iron  and  steel  and 
other materials have also been going 
up steeply.  Hon’ble  Members  will 
remember trat in-spite of the increas
ing costs, there was no increase m 
third class fares for 1972-73.  It is 
because of the increase in the costs of 
inputs that the existing third class 
fares, have had to be increased by 3 
per cent.  There should not be even 
a shadow of doubt about the minfntam 
effect of the proposed increase  in 
fares for third class.  I am, therefore, 
quoting certain  specific  instances— 
From Delhi to Amritsar, a third class 
ordinary passenger will have to pay 
only 25 paise more, i.e., Rs. 12.05 in-
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stead  ol  Rs  1180  as  at  present 
If he travels by third class mail or ex
press tram he will have to pay only 
35 paise more  For longer distances, 
say from New Delhi to Trivandium 
the third class ordinary faio is actual
ly Rs  1301 30 less than the present 
fare  The proposed fare is Rs  57 65 
m place of (Rs 58 95  Even  if  the 
passenger to Trivandrum travels bv 
mail or express thioughout  he will 
have to pay only 15 paise more

I would also like to draw the atten 
tion ot hon members to the fact that 
theie is no increase in the  existing 
fares for  first 15 KM foi thud class 
passengers  One or two inembeis of 
this House weie making light of *his 
eMmption and asked how manv third 
cla<-* pasengers will be ti welling foi 
a distance of l*i KM onh  I tt m tell 
them that there aie 500 million such 
passengexs who are tiavelling onlv a 
distance of 15 KM or less ie  one- 
third of the total third class travelling 
public including season ticket holders 
Even m the case of other passengois 
there will be only a marginal increase 
ovei the existing faies including tax 
not more than 2*5 Daise  foi  third 
class ordinary and 95 paise for third 
class mail or express trams

I find there is some cuticism about 
our decision to levy a supplementary 
charge for travel on certain selected 
supei fast expiess trains  We have 
selectel onlv 8 trains out of 220 mail 
and express trains running all over 

the  country  Hon  members  will 
agree with me that it is not fair to 
charge the same fares for GT Ex
press which takes 39 hours 45 minu
tes and for another express  which 
takes 53 hours for the same journey 
The difference m the running time 
between these two trains  more than 
13 hours  Again, it will not be fair 
to charge same fares from Delhi to 
Bombay for the Frontier Mail and the 
Dehra Dun Express because the differ
ence m the running  time  between 
these two trams is nearly 9 hours

SHRI ATAL BIHARI  VAJPAYEE 
(Gwalior) •  Then why not reduce the 
fare for Dehra Dun Express?

SHRI L N MISHRA I know you 
will say that  But I need  money 
There has been very  heavy  over
crowding in these super fast trams 
and the proposed levy of a supple
mentary charge is more in the nature 
of dissuading the public, particularly 
short distance travellers from travell
ing to overcrowding  By travelling in 
ing to overcrowding  By travelling m 
these supei fast  express trains, the 
passenger saves not onlv valuable time 
but also expenses on meals, refresh
ments additional sleeper charges etc 
Compared to it a small supplementary 
ch »rges oi Rs  1 50 is negligible  I 
may repeat once again that all avail
able seats in these super fast trains 
will be fully reserved  There will 
Iheitfoie be no overcrowding and I 
am suie the long distance passengeis 
will appreciate this

I would also like to remind hon 
members that we are  at  present 
suffenng a loss of neaily 63 crores on 
oui nassenger and coaching  traffic 
proposed  increases  by  which  the 
passengers will have  to  pay  only 
Rs  12 45 crores c xtra over what they 
are paying now, do not bridge even 
a fraction of the wide gulf of Rs 63 
ciores

I h-»ve tiuly kept the interest of the 
common man m my mind and that is 
why I had not proposed any increase 
m rates for carnages of essentials like 
milk, fruits, vegetables, flsh,  books 
newspapers etc by parcels  In fact 
there is absolutely no increase in the 
luggage and parcels rates for any kind 
of traffic

I must, of course, admit that I have 
touched the upper class passengers a 
little more, the percentage increase 
m their case being, on an average, 7 
per cent over the existing fares inclu
ding tax  This, of course, is truly in 
keeping with our objective of taxing
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the affluent sections of our society a, 
little more to contribute to the gene
ral revenues of the country.

Some hon. Members have criticised 
my proposal by s>aymg that  when the 
air-conditioned class fart is equal to 
air fare then nobody would patronise 
the air-conditioned class 1 do  not 
thin.*, to because travel m an ai:-con
ditioned class gives a person plenty of 
re&t.  People who prefer to travel by 
train in an air-e'Jnditionod class  do 
not do so lor saving money.  Besides, 
while only u. lew pla es are connected 

by an, the air-conditioned trnn ser
vice is available even to places which 
are not connected by an.

Coming to goods traffic, our emmngs 
neNt >ear is estimated to be Rs.  785 
cnre3 but only 18 ft crores or AA per 
cent is the result of the increase  in 
*reignt rates.  Here again 1  have tou
ched only low-rated commodities which 
are being transported by the railways 
at considerable loss-  Even so, I have 
taken special care to exempt essential 
necessities of li*e like foodgrains, salt 
and keresone oil from this increase. 
Further, all the commodities which are 
charged at class t>0 and above  ha\e 
not been aflected at ail.  Hon. Mem
bers Will appreciate that in the one
rous task of increasing the revenues 
oi the  ranways without  at the same 
time, increasing the burden on  the 
common man, I have attempted a deli
cate balancing act-  But my tas>k have 
been much easier and plea >ant if there 
were no agitations, on strikes and no 
bandhs.  Even so, I have not attemp
ted to bridge the full gap  between, 
earnings and expenditure-  There is 
still a gap of Rs. 8.65 crores which J 
have deliberately left uncovered. 1 
propose to bridge this gap by plugging 
ticketless travel which has been  re
ferred to by several members-  It may 
not be possible to eliminate tveketlesn 
travel altogether ih the next year or 
two, but I do hope to make a signifi
cant dent on this evil practice.  Even, 
as it is. ticketless travel in certain 
parts of the country is much less th&n 
in others.  If by intensive persuasion

37:1 LS—9.

and strong deterrent punishment  I 
could bring down the extent of ticket- 
less travel in certain areas to the levels 
in otner areas where the incidence of 
this evil is much less, it would result 
m a sizeable increase in the passenger 
earnings.  Similarly, by checking theft* 
and pilferages  and  reducing  the 
amount of compensation paid and oy 
ine general toning up of efficiency m 
operatnun, I shall be able  to m̂ke 
some savings in the wording expense--;.

The Memorandum circuited  wiih 
the budget documents  explains  in 
detail the proposals ôr increases  in 
freight rates of eommodit>es.  That 
Memorandum also gives full details of 
the increase in freight rates.  The 
Memorandum also shows that the m- 
reaso in the freight rate is a very 
small percentage of the price cf  the 
commodity.

There are. on the other hand, a lar
ge number of commodities the freight 
rates of which have not been increased 
at all.  Among them are such essen
tial articles of common use like sugar, 
tea, coffee, iruits and vegetables  by 
parcel trains, fish, all varieties of tex
tiles including handloom.  products, 
matches, bidi leaves, bidis, cigarettes, 
tobacco, books, newspapers, bicycles, 
petroleum oil and  lubricants,  soap, 
groceries, drugs and medicines,  dyes 
and chemicals, utensils, iron and steel 
items, hides and skins, leather,  raw 
cotton, raw jute, jute manufactures, 
machinery, non-ferrous metals  like 
aluminium, copper, zinc, brass  and a 
host of other commodities apart from 
coal which has already been put on a 
special footing with an increase  of 
only three per cent on it.

Now I come to the question of rew 
lines, conversions, doublings and resto
ration etc.  This question has  been 
raised by a number of hon. Members. 
Hon. Members will recall that wh’le 
introducing the Railway Budget I had 
referred to the need for re-adapting 
of the classical concept of economic 
viability  far  initiating new railway 
projects or opening new lines upto 60 
kilometres.  In  our  existing  frame
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'w-ork oi viability, no now lines can be 
opened unless the volume of traffic «*- 
tecds three minion tonnes

This is inherited from the British 
who wantec* Indian railways to serve 
as •* nr ere mode of transport for move
ment of troop  and policemen within 
the <runtr> and foi facilitating carry
ing of raw materials to port towns

This philosophy is a hang-over ol the 
(olonial system where transportation 
mfra-stri cture is expected  to facili
tate the movement of primary  gpods* 
raw materials supply to the Mother 
economy  Ovei the 25 years of  our 
frcecom the concept of economy  and 
social development has undergone iar- 
reach ng changes  The Go\ernment is 
interested not only m sustaining  the 
de\uopment of regions aheady advan
ced but of ejecting a wider disposal 
of growlh by greater rthance on  the 
grewth through  Social Engineer:mg

The process of development must 
su1 ̂erve the  interests  of dideienL 
gi vit-ts con&umcrs a’d producer-s tra 
dtrs and users exports and national 
scounly  Over the years  in all this 
pr  e s the interest of wisents sje- 
ciai v the cottcn growers of Mihara- 
tht a Haiyana Puniab Gujaiat  aflad 
Madhya Pradesh, the rubber growers 
ol Kcrila tne iute grower-, ot Bengal 
Bihar and As«am  the tobacco grow
er t of Andhia to mention a few have 
been  corrparativ̂Jy  ignored  It is 
therefor15  my intention to depart from 
the out-dated fixed ntfrms of economic 
viability so that the development  of 
backward regions or the interests of 
giowcrs are subserved m  a larger 
measure  If the  initial  losses  have 
to be borne for subserving thêe ends 
the«-e investments would be still wor
thwhile m terms  of  their  long run 
spiead effect on the development  of 
backward areas and of serving  the 
interc&ts of large number of farmers 
and growers dispersed throughout this 

country

Now I will say a word about con- 
ve sion of M G to B G also  Mem
bers are aware of the evils of  the 
dual gauge system and have rightly

stressed for an accelerated pace  of
conversion  We have already taken 
up cowveraMami ot some' important lines, 
where the traffic densitfe* are high and 
urĵ nt relief is needed  I refer par
ticularly to the conversion from Vir- 
amgam to Okha m Guiarat and Bara- 
hank> to Samftsttpur- in UP and Bihar

Contrary to what  some  Members 
have said the work on these projects 
is proceeding apâe and the Budget 
estimates provide Ba. b 42 crctres  lor 
Viranrutana to Okha. and Rs 4.17 crores 
for Barabanki to Samastipui  Both 
the conversion projects are expected 
to be completed by 1977 as scheduled

To have the full  benefits;  of tl?e 
Barahanki-Samastipur  conversion  it 

Baas to be extended to the east  fiom 
Samastiour to Katihar and  a so trpcn 
Bongaigaon to Guahat m Assam  and 
towa ds north iiom  Samastipur  to 
Raxaul the frontier of Nepal  These 
protects are under active consideration 
and fox sanction of the requisite tutfjds 
I shall come to the House again

The DeUu-Ahmedahad metie route 

is reaching the satuiation ponj*tt and 
therefore needs conversion  The sur
vey for this is in progress  This large 
proiect of conversion will inttrr  alia 

also accelerate th<* pace of develop
ment in Rajasthan̂ Another import
ant project for conversion  the ex 
tension of the ctftDversion foam Miraj 
to Londa and Htospet to Goa for faci
litating the increased export of  iron 
ore through <Sk» Port an* also  lor 
developing attenuate capacity m  cv»p-*- 
nection with the setting u» of the Vlja- 
yanagar Steel Complex i» the  area 
The earlier surveys* caw*ed out a*e at 
present hems up-dated to get the* pre
sent picture of cost wad return  In
vestigations have  aibe been  comple
ted for the new Hhe-cum-conversio» 
pictfeet Karur-Dindigul-Madural’-Tutico- 

rttsTtnmelveli In Tamil Na<**.  wljfch 
feas been proposed to serve the grow
ing needs of the Tuticorii* Port  and 
fertiliser corwfrtex being set up there 
«t9 also for fast devote* tprtrai
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industrial belt of the southern penin
sula.  A decision on this has also  to 
be taken early.

These are some of the  important 
projects on which I will bestow serious 
attention and  try  to  implement as 
much as I could.

Members  from  Mysore,  Gujarat. 
Rajasthan and Andhra have  pleaded 
for taking up of new lines for drought 
relief  In Gujarat we have  already 
in progress very important works like 
Virar-Ahmedabad  Electrification, 
Viramgam-Okha conversion,  Viram- 
£am Shahibag  doubling,  Sabarmati- 
Gandhinagar new lines, etc.  Earth 
work on these projects is being step
ped up to afford maximum relief to the 
drought affected people of this region.

It found justified  after  investiga
tions, it may be possible to take  up 
early some earthwork as drought re
lief on some stretches of the conver
sion projects from Delhi to Ahmeda- 
bad and from Miraj to Lon da and 
Hospet to Goa, to give relief to the 
diought-stricken people of Rajasthan 
and Mysore. There are already many 
projects of doubling, apart from Gun- 
takal—Bangalore  conversion  in 
Andhra which could be progressed to 
give better drought relief in th*> area. 
This would, of course, be done when 
normal conditions are restored.

During the discussions I have refer
red to the restoration of the lines dis
mantled due to ravages of rivers and 
other causes.  After all, but for  the 
abandoning of these rail links due to 
to some clause or other, they would 
have continued to function as an in
tegral part of the railway system serv
ing the growing needs of the region 
and it is only but natural for the pub
lic to demand th£ir restoration.

I have, therefore, decided that these 
restorations,  wherever  the  riverine 
•conditions Rave since stabilised, must

be taken up in right earnest.  This 
will open new areas and bring about 
economic recovery in the backward 
belt.

In my speech I mentioned that a 
number of important works of now 
lines and conversions were presently 
under examination and active consi
deration___

SHRI  VIKRAM  MAHAJAN 
(Kangra):  What about Kangra Val
ley?

SHRI L.  N.  MISHRA:  I  have
spoken to you that  we  shall discuss 
with the Irrigation  Minister  some 
time tomorrow.  I would request you 
to be there.

Since I did not want to lose time 
in taking up these works and projects 
as soon as they were approved by 
the Government,  I  have sought the 
permission of the House to finance 
them by re-appropriation  of  funds 
gi anted by the Parliament for 1973- 
74, and to come up to Parliament 
with a  Supplementary  Demand,  if 
any, in due course.

I would like to clarify that this pro
cedure is intended to be followed in 
respect of  preliminary  expenditure 
which might have to be incurred on 
detailed surveys and investigations of 
these works as well as on their exe
cution in the next financial year-----

SHRI  B.  K.  DASCHOWDHURY : 
(Cooch-Behar):  Are you saying this
only in principle or do you mean real
ly restoration  of  the  flood-affected 
railway lines___

SHRI L. N. MISHRA: You give a 
note.  I will have it examined.

SHRI  B.  K.  DASCHOWDHURY: 
Specially in North Bengal of the N.F 
Railway, J alpaiguri-Haldibari.  (Inter
ruptions)

SHRI L. N. MISHRA: For North 
Bengal, Jalpaiguri side, I will have it 
examined.
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Points were raised about non-avail

ability of wagons for daily necessities
of life. I would say a word about
that also___

SHRI SHANKERRAO SAVANT
(Kolaba); What about Maharashtra?

SHRI L. N. MISHRA: I have made
a statement in the House and said
that these lines will be taken up. . . .

AN HON. MEMBER: Manmad?
SHRI L. N. MISHRA: I cannot say

at this stage anything about any par
ticular railway.

I would like to finish my speech,
Mr. Speaker, and if some points are
to be raised, they may be asked later.
(Interruptions). About Maharashtra
I have made a special statement in
both the Houses. Those projects are
there. About Gujarat, Rajasthan and
Mysore, I have spoken. If any other
project is to be taken, I cannot say
now ‘yes’ or ‘no’. I should have them
examined and then only I will be able
to say anything about those.

! would like to finish my speech.
(Interruptions).! am not yielding.

SHRI P. M. MEHTA (Bhavnagar):
Gujarat Government has assured to
meet the deficit about Bhavnagar
Tarapore Broad Gauge Railway Line.
What is the reaction of the Govern
ment to that?

SHRI L. N. MISHRA: I am not
av.-are what assurance has been given
by the Gujarat Government. I will
try to find out and then inform.

SHRI BASHESHWAR NATH
BHARGAVA (Ajmer): What about
Ajmer-Kota line? It was started in
1899. .

SHRI L. N. MISHRA: It was about
a century back. I have to find out..
(.Interruptions)

Despite heavy odds and serious dis
location of train movement in various
part.'' o f the country on account of
strikes, bundhs, power shedding,
severe drought conditions, and a 
number of political agitations, etc., the

latest being the troubles in Andhra
Pradesh for over three months, the
Railways have done a tremendous job
in the last few months in the move
ment of goods traffic.

They had to carry more of food- 
grains over longer distances to meet
the acute food shortage in Rajasthan,
Gujarat, Maharashtra, Bengal, Bihar,,
Mysore and Kerala. Fertilisers had
to be rushed on a crash programme
basis to different areas before the sow
ing season so as to maximise food
pi'oduction during the Rabi season,
and 1 am glad to say that demands
for wagons for movement of iertili- 
sers have been fully met. Even cattle
fodder has had to be moved in much
larger quantities. We had also to
cater for movement of water by rail
for drought affected areas.

On account of the power crisis caus
ed primarily by drop in hydro-gene
ration and other troubles in different
pov.’er houses, enormously increased
quantities of coal had to be rushed to
thermal power stations to maintnirt
and improve generation.

Notwithstanding all these special
moves and the consequent heavy bur
den, the Railways have moved more
of coal for steel plants as well as for
other public users, more of finished'
steel, more of foodgrains, fertilisers:
and petroleum products to tha extent
of five million tonnes in the first ten
months so far over the corresponding'
period of last year.

Except for the first quarter of this
year, supply of wagons for the move
ment of cement has been practically
full on demand. If there is shortage
of cement in some parts of the coun
try to-day, it is not due to want o f
wagons.

I have instructed that in order to- 
meet the needs of seasonal traffic in
different parts of the country, an in
creasing number of special trains
carrying seasonal commodities like
foodgrains, jute, cotton, sugar, tea,
potatoes, etc., should be run on a top
priority basis.
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Running of these specials will  be 
arranged keeping in view the interests 
of ihe growers, consumers and distri
bution agencies.  Supply  of wagons 
loi these  ‘Commodity Specials’ will 
be done on a preferential basis.

SHRI VAYALAR RAVI  (Chiraym- 
kil):  One question about the wagons.

SHRI L. N. MISHRA: I will come 
Jto the hon. Member.

Another idea that I have asked the 
Railway Board to revive is the crea
tion of coal dumps in different parts 
ot the country to the needs of smaller 
consumers  I  have sought the co
operation of my colleague the Minis
ter of Mines and Steel who has al
ready initiated action in this regard, 
f-o that movement of coal could be 
augmented by arranging bulk move
ment to different areas from where 
movement over shorter distances will 
be arranged by road.

Yet another scheme which is now 
feeing developed by the Railway Board 
is in regard to running cf a super fast 
parcel  train  between  Delhi  and 
Howrah.  This train would be run like 
any other Express train on this route 
and would carry a parcel traffic, a 
part of which is now moving by difTe- 
lent Mail/Express trains.  One direct 
benefit of this scheme would be that 
the parcel vans now being carried by 
Mail/Express  trains would be trans
ferred to this new train and instead 
additional  third  class  passenger 

coaches  will  be  attached  to  these 
Mail/Express  trains.  This  scheme 
will, therefore, have the twin benefit 
of speeding up the movement of par
cel  traffic  and  of  providing more 
accommodation for third class passen
gers on Mail and Express trains.  If 
this experiment is found successful, 
similar arrangements would be made 
on other trunk routes like Delhi-Bom- 
bay,  Delhl-Madras  Bombay-Howrah, 

«t(\

I would also like to convey to the 
hem. Members that the railways have 
taken a number of steps to Improve

the transit time of wagons in order 
to give better service to the customers. 
Longer trains with 44 bogies—110 wa
gons hauled by double electric or die
sel engines have been introduced to 
carry coal to distant places.  Super 
Express goods trains have been  in
troduced between imnortant  trading 
centres on nominated days.  Export 
Specials from Amritsar to  Bombay 
as you know better, were introduced 
last year anl these have become ex
ceedingly popular with the exporters. 
More and more goods trains on  im
portant trunk routes are being diesel- 
ised to accelerate movement of  ex
port goods.

I am aware that there is still some 
quantum of unfulfilled demand parti
cularly of coal for brick burning.  I 
can assure the House that no effort 
will be spared to meet this demand 
also. However, I take this opportunity 
to request all sections in the House to 
realise the extremely difficult condi
tions under which our staff have been 
working in the field and I would re
quest the House to record their ap
preciation for the sense of dedication 
displayed by the Railwaymen.

Some Members raised the question 
of punctuality of mail  and  express 
trains. I am glad to inform the House 
that  the  improved  standards  of 
punctuality particularly of mail and 
express trains achieved after a special 
drive from the latter part of 1971 has 
been maintained at a fairly high level 

since then.  There has been  a con
siderable improvement in the punctu
ality of mail/express trains  on  the 
North east frontier, Fastern and South 
Eastern Railway's during the last  six 
months as compared to the  corres
ponding period of the previous year. 
Apart from drives initiated by  these 
Railways the improvement of punctu
ality on these Railways has also been 
partly due to general improvement in 
the law and  order position in the 
areas served by them. On other Rail
ways the punctuality has been rang
ing between 80 to 90 per cent.
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In recent • months the punctuality 
has baen affected adversely by the 
strike of loco running stafE on sou
thern Railway in September 1972, 
widespread agitations in Andhra 
Pradesh since October 1972, strike of 
the staff of Electricity Board of Uttar 
Pradesh during January this year, 
frequest power cuts and increased 
alarm chain pulling.

The enormity of the problem that 
has recently been felt of alarm chain 
pulling can be gauged from the fact 
that during November and December 
1972 the total number of alarm chain 
pulling cases which affected punctu
ality was above 18000 as compared to 
about 13.000 during the correspond
ing months of 1971. Despite some of 
these factors beyond the control of 
Railways and temporary setbacks 
the Railways as a whole have been 
able to sustain a staisfactory perform
ance in the punctuality of mail/express 
trains.

13.38 hrs.

[M r .  D e p u t y -S p e a k e r  in the Chair]

A general sense of alertness at all 
levels is having a salutary effect on the 
running of other passenger trains. The 
punctuality ■ of selected important mail 
and express trains is being watched 
daily at the Railway Board’s level and 
I must assure the Hon’ble Members 
of the House that it would be my 
endeavour to see that punctuality pro
blem is treated on a priority basis.

A word about third class travel. 
Action has been taken to put into 
service additional coaches for third

class passengers. It is hoped that by 
the end of the Fourth Plan another 
1177 BG and 247 MG coaches would 
be made available to meet the addi
tional traffic requirements.

Action has also been taken to put 
into service new t\’pes of coaches in 
order to increase the capacity. We 
have plans in hand to extend the use 
of First Class Chair cars for accom
modating 48 to 60 passengers meant 
for medium and short distance pas
sengers respectively. At present the 
I Class coach of convention type has 
22 to 24 berths. Similarly 48 berths 
two-tier airconditioned s'eeper coacher 
will replace the First Class coaches for 
long distance passengers. By the in
troduction of the chair cars and air- 
conditioned 48 berth coaches on select
ed routes it would be possible to 
release accommodation on the train 
for attaching more third class coaches.

Another step taken is to introduce 
as an experimental measure BG 
double-decker third class coaches to 
seat 136 passengers for inter-city travel 
over medium distances. As has been 
announced earlier the second class 
accommodation is being progressively 
abolished and converted to third class 
accommodation. The steps indicated 
will, therefore, increase the capacity 
for third class passengers.

The need for proper maintenance 
and cleanliness of coaches including 
attention to lights, fans and other 
amenity fittings will receive my special 
attention.

Frequent inspections will be carried 
out by Railway officers to en?ure pro
per maintenance of coaches in work
shops, primary and secondary depots 
and at starting and intermediate 
stations. Special drives will be con
ducted every year for a period of two 
months from April 15 to June 15 for 
focussing attention on proper main
tenance of coaches.

In order to feel the pulse of the 
travelling public, at originating stations
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the t> unions ef passengers will  be 
obta» et3 in regard to maintenance and 
cLanlirures.

Sana* Meoibars haie; 'criticsnd eafce- 
ing services on ihe Railways. No doubt, 
qjite a lot c$n be dune to improve 
thes? services.  The Hwn’ble Members 
wou!'! be aware  ot I he determined 
efforts soajte b> the Railways to im
prove these services  and the jwaent 
pvperiroenls maefce* m introducing pick
ing up of pre-cooked meals on cer
tain trains.  The**’ have been widely 
rpprecmted and they will be extended 
tj other trains  I am ateo introduc
ing low pnesd partced mewls and  I 
a”n sure they will 'Ĵecome papular.

As I have  state! in my  Budget 
speech, it is my  intention to give 
special treatment to  students  and 
youths in Railway jwurneys in addi
tion to what is already available to 
them.  I intend to issue liberal con
cessional tickets for long  journeys 
arid make arrangement* for  tunning 
ot special trains for them alone. They 
weuld be taken round the places of 
historical  importance and also the 
industrial centres.  These young men 
will see the new India emerging.

Thv high incidents of murder, dacoi- 
ty and robbery in passenger trains as 
well irs a large number of cases of 
theft of passengers’ property has been 
causing me  considerable concern.  I 
frequently get letters from the public 
from  passengers’ association-;  and 
other public bodies who express their 
anxiety at the growing insecurity cf 
rail travel.

Law and order being a subject in 
the State List of the constitution, pro
tection of life and property of the 
passengers travelling by the Railways 
is the responsibility of the State Police 
in general and the Government Rail
way Police in particular.  The provi
sion of escorts  on running  trains 
comes  within the  purview of the 
Crime Duties of the Government Rail
way Police. The Railways are paying 
a sum of nearly Rs. 3 crores annually 
to the State Police as their contribu
tion towards the maintenance of the

Government Railway Police and when 
such a large amount is being spent, the 
Railways  and  the  genet al  public 
naturally expect a greater amount of 
protection  while  travelling.  It is, 
there fore i necessary  that some stern 
and effective measure need to be taken 
t« cuvi) the incidence of su'h crimes 
in order to engender a feeling security 
and ccmfidenre amongst the travelling 
public, particularly in the States of 
West  Bengal,  Uttar  Pradesh  and 
Bihar.

I have invited the Home Minister 
along with senior Police  Officers of 
the fuve States, viz.  West Bengal, 
Bihar,  Uttar Prade&h.  As*>am and 
Orissa to a meeting on 21m March, 
1973 to discuss measures  to reduce 
the incidence of such crime. I do hope 
that as a result of all these discus
sions, we will be able to evolve some 
concrete  measures to  check these 
crimes.

The Railways have passed through 
a difficult year.  The agitations  in 
Assam and Andhra have  adversely 
affected operations and jevenues. The 
drought and power cut have caused 
more  difficulties.  lnough law and 
order conditions have  improved in 
Eastern India, there is need for much 
more improvement in Security for the 
travelling public and the freight  in 
transit.

The Railwaymen have done a com
mendable 30b  under very  difficult 
conditions.  I congratulate them.

Sir, may I say a word about Rail
way Board also?  Attacks have been 
made on senior officers of the Rail
ways, especially the Railway  Board. 
These are not helpful to the healthy 
traditions that  we are striving to 
set up.

Why should we be so much con
cerned  about the  Railway Board? 
What is it after all?  It is a body of 
five senior officers—four of the rouk 
of  Secretary and one that of Princi
pal Secretary.  There are other Minis
tries also in the Government of India
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where we have Secretaries and Prin
cipal Secretary. There is nothing spe
cial about the Railway  Board.  If 
there is anything, it is only this that 
it meets jointly and takes decisions 
on important issues on the spot itself.

In a democratic set-up like  ours, 
Parliament is sovereign and supreme 
and it  represents the  will  of the 
people.  It is the duty of the Minister 
to implement the policies and direc
tives laid down by Parliament.  The 
Railway Board has no option but to 
implement the policy and decision as 
laid down by the  Ministers in  his 
capacity as an executive agent of the 
Parliament.

With hon. members I would like to 
share one feeling and that is that it 
is no use quarrelling with our own 
tools nor is it wise to condemn them. I 
will seek the indulgence of the House 
to say that the Board members and 
other senior officers are a hard-work- 
ers and dedicated lot of men who have 
worked their way up after serving in 
the field most of their service.  They 
are all struggling to move the traffic 
under  difficult  conditions.  (Interrup
tions).

Before I sit down, I would like to 
say that I have considered the points 
made by hon. members in this Home 
very carefully.  While  framing the 
budget proposals, I had taken special 
care to see that the  needs of the 
common  man  are  not  adversely 
affected and the modest  revision of 
freights and fares should  not have 
any significant effect  on the cost of 
living.  However, in the light of the 
various points made by hon. members 
in this House and in the other House, 
I feel I could go a  Step  further  in 
relieving the burden on the common 
man.

I accordingly  propose that third 
class fares upto and including a dis
tance of 20 kms. instead of 15 kms., 
as suggested by me, earlier,  thould 
be exempted from the increase. This 
will apply both to ordinary passenger 
trains and to matf jftd express trains.

This would benefit some 140 million 
more third class passengers.  In all, 
including 500 million passengers men
tioned by me earlier, there will  be 
some 640 million  passengers  or  42 
per cent of the total third class travel
ling public excluding season  ticket 
holders who will not have to pay any 
increase.

As regards freight rates, I propose 
that firewood, charcoal, gur, shakkar 
and jagri should be exempted  from 
the increase in freight rates.  These 
are all essential commodities used by 
the common man mainly.

Even  though  all these measures 
would  increase the  gap of Rs. 8.65 
crores to Rs. 9.80 crores, I am sure the 
House will welcome these reliefs.  I 
have done.  (Interruptions'»

MR. DEPUTY-SPEAKER: You will 
have another occasion when the dis
cussion on the Railway demands lor 
grants comes up.

Would  you  like to  avail of the 
opportunity now or at that time?

SOME HON. MEMBERS: Now.

MR.  DEPUTY-SPEAKER: You can 
put a question each, only a Question; 
do not make a speech.  The Minister 
will kindly note down the question 
and give a comprehensive reply.

SHRI L. N. MISHRA: If I am able 
to.

MR. DEPUTY SPEAKER: When he 
wants notice, he may say so.

SHRI S. M. BANERJEE (Kanpur): 
Has any decision been taken by  the 
Railway Ministry  regarding payment 
of bonus to the  railway employees? 
Other public undertaking employees 
are  getting it and  there is serious 
heart-burning  among  railway em
ployees and they have taken a strike 
ballot.

SHRI  PRIYA  RANJAN  DAS 
MUNSI (Calcutta South): For  the 
last 20 years Balurghat (headquarters 
of the West Dinajpur district of West 
Bengal under the NF Railway)  is
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without a railway link.  In spite of 
assurances  given  by  the Railway 
Ministry, nothing has been done to 
implement the proposal for a railway 
link in Balurghat.

Also nothing has been said  about 
restoration or resumption of the work 
of the Martin Railway either by tak
ing it over or by a new BG line.  Will 
the present budget provision  include 
implementation of these two require

ments this year?

DR. SARADISH ROY (Bolpur): I 
want to know when a decision will be 
taken regarding the opening of  the 
Martin  Burn  Light  Railway from 
Howrah to Amta.

SHRI  BHAGWAT  JHA  AZAD 
(Bhagalpur): May I know whether the 
non-reply of the hon. Minuter about 
the mail or fast train on the Bhagal
pur line is a meaningful silence  for 
consideration or a negation asking us 
to- do something more?

tto twft (* ssftr) :

sfcnr  *rr*r

3tPC ̂  f̂TT,  *f ̂  3rRTPT I
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SHRI  B.  K.  DASCHOWDHURY 
(Cooch-Behar): I have preferred to 
the matter earlier.  I would like  to 
know from the hon. Railway Minister 
when the  restoration  of the flood- 
affected railway line in the Northeast 
Frontier Railway, from Jalpaiguri to 
Haldibari, will be taken up.  I would 
also like to have this railway line from 
Lataguri to Changribandh taken  up 
soon.  Then, we find that about the 
Suaderban  region in  West Bengal 
there are several proposals piled up

in the Railway Board. I want to know 
whether the  hon.  Railway Minister 
will kindly consider to accept them as 

early as possible.

SHRI C. K« CHANDRAPPAN (Telli- 
cherry): I would like to know from 
the hon. Minister whether some new 
rail lines will be given in Kerala, for 
example, a line from Tellicherry  to 
Mysore and from Cochin to Kayam- 
kulam.

Another thing is this.  There is a 
report appearing in the press that the 
Jay anti Janata Express from Delhi to 
Cochin, which has been recently intro
duced,  has  been  cancelled.  The 
Minister might  give  a categorical 
answer that it is not cancelled.

SHRI NAWAL  KISHORE S1NIIA 
(Muzaffarpur): May I know from the 
hon. Minister whether it is proposed 
to  construct  the  Chitauni Ghat-
Bagaha bridge for  connecting  Uttar
Pradesh with  that  side of  North
Bihar?

stow inftar, 

 ̂ «rrfa ̂  m&rr 
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’srr̂rr g yx   ̂  m

WTT  t wk fa*T ¥7 t  «TT

!*n̂r t ?

SHRI D. N. TIWARY (Gopalganj): 
In view of the fact that all approach 
roads to stations are in a very bad 
condition and  they  are not fit for 
vehicular traffic, may I know whether 
the Minister  has  decided anything 
about repairing  them fully so that 
passengers may not have any incon
venience?

TW TWf fWf J (WRT) I ̂ '3TFRT

r̂r $ fa vfot if wtarfirsr

«rrt % m  fw* wft f ?
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SHRI VASANT  SATHE  (Akola): 
In view of the fact that ther2 13 a 
severe drought  condition in Maha
rashtra and also in other parts rd the 
courtry, there is a great difficulty for 
those who have migrated from t̂cir 
placcs to nearby  areas, and l'epre- 
sentations from  those persons  are 
thcra and I had my sell sen1 a repre
sentation from my region that those 
people who have come to those regions 
want at least some time to go back to 
soe the condition of their families they 
have left behind.  would  the  hon. 
Minister consider the request of such 
persons for the issue of passes at least 
3n this emergency period, so lhat they 
can go home?  They have now  no 
money to go  Will you consider their 
request?  I have a negative  reply 
from you, and that is why I ask you

SHRI DHAMANKAR  iBlriwandi): 
There is an acute shortage 0/ wagons 
on the Bhayndar-Basin  station and 
the salt-producing co-operative society 
is suffering and the salt production ir 
going to suffer.  May I know from 
the  hon.  Minister  whether  more 
wagons  would be  supplied to  the 
Bhayndar-Basin area?

PROF.  S. I* SAKSENA (Maharaj- 
ganj); Gorakhpur is such a district: 
the hon. Minister knows about it.  I 
have suggested a line from Gorakhpur 
to Maharajgartj, to Moti upto Nepal 
border.  Will you kindly look into it 
and give us what we want?

SHRI  SHANKERRAO  SAVANT: 

The hon. Minister’s silence about rail 
lines in Maharashtra* is puzzling.  I 
should like to know if conversion of 
metre-gauge line into broadgauge line 
is the accepted policy of the Govera-

,nmt and if in several cases conversion 
has been done by the Railways at their 
own cast then why is it that a con
verting some metre-gange  line  in 
Maharashtra, the State Government is 
called upon to participate in the cost? 
Secondly, what is the correct esti
mated cost of the West-coast railway 
line; it is increasing from day to day? 
Wnen will the project be sanctioned?

SHRI D. K. PANDA (Bhanjanager): 
As far as Orissa is con?erne<J, th<? hon- 
Minister is fully aware that it is at 
the lowest rung as far as railway lines 
are  concerned.  Th<;re  was  one 
announcement but full 1 us lice has not 
been done.  Will  any  attention  be 
given to the positive demand that a 
line he put from Gopalpur to Iiolan- 
gir via Aska-Bhanjanngar?

SHRI  DINESH  CHANDRA  GO- 
SWAMI (Gauhati): The hon. Minister 
ŝid that the  broad-gauge line  to 
Gauhati was under active considera
tion.  I am  rather  afrain of these 
words ‘active consideration'; I heard 
it  earlier  also.  I  was  given an 
assurance in the Railway Consultative 
Committee meeting at Bangalore that 
during  the  Budget this  r there 
would be a  positive  announcement. 
Why has this  commitment not boen 
kept up by the Railway Administra
tion?  By what time are they litcely 
to come up with additional iJiopôals 
for this line?

SHRI C. CHITTIBABU  (Chingle- 
put): Have the Railways any scneme 
of laying a  double  track between 
Tambaram and Chingleput?

tpr©  ftarrct : (tfsnrr) :
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f*r,r fvTĵrr  fo*rr nvr iT, m wt ?t£t 

tar TOT & ?

SHRI RAJDEO SINGH (Jaunpur): 
Tlie Minister h?s given new hues to 
so many Slates but he has ignored the 
biggest State, U.P., in the country.  Is 
he prepared to consider its claim  at 
least now?

fa? (wr) : $( 
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SHRI CHANDULAL  CIIANDRA- 
KAR (Dui'g): In his reply  today  1vie 
Minister has completely forgotten ihe 
biggest State, areawise, M.P.  A sur
vey was going on for a  line from 
Bailadila in Bastar to Rajra in Durg 
district and I was expecting a reply. 
Will he say something about it now?

SHRI  BASHESHWAR  NATII 
BHARGAVA: The Railway Minister's 
silence is very conspicuous.  Earth
work was started in the year 1899 for 
a railway line from Ajmer to Kota, 
in view of the  very  svere  famine 
conditions there will he consider the 
feasibility of starting this line imme
diately to give employment to  the 
famine stricken people?

SHRI P. R. SHENOY (Udipi>: Will 
the new railway line between Manga
lore and Apta be accepted in principle 
at least immediately and detailed sur
vey be  taken up  during the year 
1973-74?

TWW?  (Sfar)  : fsifJPlW 
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14.00 hrs.

MR. DEPUTY-SPEAKER: There lias 
to be an end to that. Order please. 1 
was lenient thinking that Members 
would be asking a few questions, but 
everybody is inspired  by somebody 
else and is asking quejticna.  Tnere 
nas  to  be  an i>nd to this. (Inter
ruptions) Order  olease.  Hon. Mem

bers may exercise restraint.

I think the Minister can reply if he 
has anything to say.  Hon, Member!: 
can avail of any other opportunity 
when it comes.

SHRI L. N. MISHRA: Sir, you will 
appreciate it will not be possible to 
reply to  all  thi*  questions raises. 
About the laying of railv ay lines— 
conversion from meter gauge to broad 
gauge there is question  oi  linancmi 
implications.  Whatever proposals are, 
I had mentioned in my speech.  To
day, I have mentioned some cf them. 
Hon. Members may look at that.

About the  suggestions  that have 
been made to-day, I will got them 
examined, the survey has to be madr* 
and  financial  feasibility h«;s to be 
seen.

I would request hon. Members  to 
support the idea that  we want  to 
change the criteria from having new 
lines.  If we stick to older one,  3 
million tonnes traffic must be there.  I 
do not think many new lines enn be 
justified. We have to change the con
ception itself and think as to how the 
backward  areaB can  be developed. 
This idea and principle would guide.
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From Howrah to Amta—that pi opo- 
sal has been  agreed to.  The  Chief 
Minister was here.  There was  the 
problem for a track.  We discussed 
with the Chief Minister and Shri S. 
S. Ray went to Calcutta and he met 
with all the M.L.As of the area. They 
are agreeable to have a broad-gauge 
lme and that is approved.

Saharanpur—this is also there.

About other railway lines, it is very 
difficult for me to say straightway.

About Gauhati, I have already ex
plained.  It will be  there.  (Inter
ruptions).

ME.  DEPUTY-SPEAKER:  Order, 
please order.

TTW8" ftwf *
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SHRI L. N. MISHRA: Our respect
able Member Shri  Tewari  raised a 
question about the approach road.  If 
it was  maintained  earlier, why it 
should not be maintained now. I will 

look into it.

About  the  issue  of passes  for 
drought areas, I do noc think it will 
be a feasible proposition.  I will look 

into it.

SHRI VASANT SATHE: Why is it 
not feasible?

•SHRI L. N. MISHRA: It was said 
that UP is a very big State and there 
is no new proposal.  But Saharanpur 
is in UP and the line from Lucknow to 
Samastipur  is  also in  UP-  About 
Orissa, there is provision i* my origi-
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nal budget speech for access to Para- 
dip port. About Madhya Pradesh also 
I have  mentioned in  my original 
budget speech.

About bonus, it is very difficult for 
me to say now.  We have to wait for 
the Pay  Commission’s recommenda
tions.  Even  now there is a very 
heavy burden on the railways. About 
bonus, my mind is open and I cannot 
say anything at this stage,  (Inter
ruptions).

MR.  DEPUTY-SPEAKER: Nothing 
more on the railway budget will go 
on the record now. (Interruptions).

14.07 hrs.

GENERAL BUDGET, 1973-74— 
GENERAL DISCUSSION

MR. DEPUTY SPEAKER: We now 
take up the general discussion on the 
General Budget.  There is a remark
able lack of interest on the part  of 
speakers from the opposition on the 
first day of discussion on the General 
Budget.  Shri  Dinen Bhattacharyya, 
who was to initiate ihe debate, wants 
to speak tomorrow.  Shri Bhogendra 
Jha, Shri Murugnadam  and others 
from the opposition are absent. In the 
circumstances, I will call Mr. Bhagat 
to initiate the debate.

SHRI B. R. BHAGAT (Shahabad):
Sir the Finance Minister,  when  he 
presented this year’s budget, set cer
tain' immediate objectives as against 
the long-term objectives.  These  are, 
to neutralise the inflationary pressures 
that have been generated in -.he eco
nomy  over a  number of years, to 
improve growth through a vigorous 
effort of increasing savings and invest
ments, to achieve a greater viability 
in the external front to achieve self- 
reliance, to make a big dent into the 
unemployment situation through in
creasing  both  urban  and  rural 
employment and lastly to cater to the 
most  neglected  sections of society, 
known as weaker flections and to pro
vide the basic minimum needs to the 
large majority of people.  These are


